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A UTHORITATIVE ENGLISH TEXT

BILL No.16 OF 2015

THE HIMACHAL PRADESH UNIVERSITIES OF AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2015

(As INTRODUCED IN.THE LEGISLATIVE ASSEMBLY)



THE HIMACHAL PRADESH UNIVERSITIES O.F AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2015 '

ARRANGEMENT OF CLAUSES

Clauses:
1. Shorttitle.

2. Amecndment of section 44.



Bill No. 16 of 2015

THE HIMACHAL PRADESH UNIVERSITIES OF AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2015

{As INTRODUCED IN THE LEGISLATIVE ASSEMB LY)’
A
BII J,

furfher to amend the Himachal f’raa’mh Universities of Ag?‘!f,ulmre Horrzr,ulture =i
and For(,sfr} Act, 1986 (Act No. 4 0]‘ 1’98?)

Br it enacted by the Iegislative A.ssémbly of Himachal Pradesh in
e Sixt_\_f-sixth Year of the Republic of India as fol]owS:— :

1 This Act may be called the Himachal Pradesh Universities ni Short titlc.
Agriculture, Horticulture and Forestry (Amendment) Act 201 5.

2. In section 44 Of the Himachal Pradesh Universities of Amendment
- Agriculture, Horticulture and Forestry Act, 1986, for sub-scction (4) the Of 3gatos
follome > sub-section shall be suhstitutcd namely:—

CL L

“4) lhc State Gov emmen‘t mav, sub ject to such terms and
et ~conditions as may befi x:ed make such grants to the Umversﬁv ' _
"|__(_~,. s e ' every year, as approved by the State Leg1slature in the State -
~ budget for that year for the University. ™. '



STATEMENT OF OBJECTS AND REASONS

Section 44 of the Himachal Pradesh Universities of Agriculture, Horticulture and Forestry
Act, 1986 (Act No.4 of 1987) provides for funds and grants to the Univ ersity. Under sub-section
(4) of this section, the State Government, subject to av ailability of funds, isrequired to make
non-lapsable lump-sum grants to the University not less than the estimated net expenditure of
pay and allowances of'the staff, contingencics, supplies and other services of the University
and also to make annual increase in grant to meet such additional items ofrecurri ngand non-
recurring expenditure as per requirements of the University. It has been observed that in view of .
the existing provision, the Hon’ble High Court has put the financial liability on the State Government
in various pending’ and decided matters relating to payment of financial and pensionary benefits
" o the emplox ees of the Univ ersity. The State Government, despite its financial constraints, is

© making grants to the Univ ersity, but it is not possible in view of its limited resources to fulfill each '

and every demand for financial grants received from the Univ er51ty from time to time. Thus, in
order to make the University self sustainable, it has been considered necessary to make suitable
amendments in the said Act. As such, it has been decided to amend section 44 of the Act ibid
accordingly.

This Bill seeks to achieve the aforesaid objectives,
" (SUJAN SINGH PATHANIA)
- Minister-in-charge.

SHIMLA :
The 2015,

FiNANCIAL MEMORANDUM
=B
 MEMORANDUM REGARDING DELEGATED LEGISLA’HON.

o Nl



THE HIMACHAL PRADESH UNIVERSITIES OF AGRICULTURE,
HORTICULTURE AND FORESTRY (AMENDMENT) BILL, 2015

2l
- BILL

jurther to amend the Himachal Pradesh Universities (,y A gmcuh‘ure Horticulture
and Forestry Act,- 1986 (4ct No.4 of 1987).

_ (SUJAN SINGH PATHANIA)
Minister-in-charge.

~ (DR. BALDEV SINGH)
' Secretary (Law).

SHIML A _
LR BB



EXTRACT OF THE PROVISIONS 01 THE HIMACHAI PRADESH UNIVERSITIES OF
- AGRICULTURE. HORTICULTURE AND FORE STRY ACT,1986 (ACTNO. 4 OF 1987)
it LTKEI Y TOBEAFFECTED BY [HIS AMENDM_E\H BikL,

SECTION:

44 Funds and arants—(l) General Fund-—The Unwersltv sha][ havea General Fundto
which shall be credzted— '

-(i) income from fees, endowments grants and from pmpcmes ofthe University mcludmg
hostels, experimental stations ancl famlb

(i) contribution or grants which bhall be made b) the Gow ernment on such conditions as
itmay ]HlpObu

(i) grants, donations and bencfactiohﬁ; and
(v) other receipts.

(2) Foundation Fund— :
e : :
(i) The University shall for‘n}:a led the Foundation Fund from mnmbunon and grants
made by the State Government for being credited to that fund and such other sums
from the Univ erbltj which may be credltcd to the said fund; '

() - Themoney in the Foundation Fund shall be invested in the securities mentioned or
referred to in clauses (a)to (d} of section 20 of the lndzan Trust f\(.t 1882;

(i) it 5hall be compcten‘ for ‘[he { vaemty in lurthemnce of its objectives, to d(,cep{
grants from any State Government or statutory body and endowments or donations
under such conditions as may be dgrccd upon belw eci lhc Univ ersily and the gr‘anlol
or donor, :

(3) Management 6f funds —The General Fund, F ounda‘uon Fund and other funds of the
Un iversity shall be managed according to :,uuh provisions as may be laid down by the Sidtutes



(4) Government Grants.— Subject to availability of Fundb the State Government shall
Year make non—ldpsable lump sum grants to the University as foliows —

(a) Agrantnot 1ess than the estimated net ex_penditure of pay and allowances of the stafT,
contingencies, supplies and services of the University; and -

(b) Anannual increase in grant to meet such additional items ofexpenditure, recurring

and non-recurring, as per requnrements ofthe University, on account of new schemes

and programmes, revision of pay scales, increments, increase in deamcss and other
allowances payable to the staff.
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